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2. Local Representative of Director of
Electrical & Mechanical Engineering.

3. Local Representative of Chief Control-
ler of Research & Development.

4. Local Representative of Director of
Ordnance Services.

5. Inspector of Vehicles (Central zone)
Jabalpur (Representative of Director
General of Inspection) .

6. Representative of Director General of
Supplies & Disposals (He will attend the
meeting if and when his presence is
specially required).

7. Joint Financial Controller (Factories),
Jabalpur.

8. Representative of Director General of
Technical Development (He will attend
the meeting if and when his presence is
required).

The Secretariat is provided by
General Manager, Vehicles
Factory, Jabalpur.

Shortage of Tools and Special Steel

*288. SHRIMATI LEELA DAMODARA
MENON
SHRI HARSH DEO MALAVIYA: DR. V. A.
SEYID MUHAMMAD: SHRI SARDAR
AMIJAD ALIL: SHRI N. R. CHOUDHURY :
Will the Minister of STEEL AND MINES be
pleased to state :

(a) whether it is a fact that industrial units
in general and certain critical units in
particular are facing problems for want of
tools and special steel; and

(b) if so, what steps Government have
taken to solve their difficulties ?

THE MINISTER OF STEEL AND
MINES (SHRI K.D. MALAVIYA) : (a) and
(b) The information is being collected and will
be laid on the Table of the House.

Revised wages for Bidi Workers

*289. SHRI N. P. CHAUDHARI :
SHRI N. H. KUMBHARE :
SHRI S. W. DHABE
Will the Minister of LABOUR be pleased
to state :
(a) whether it is a fact that decision to
revise wages for workers in the Bidi Industry
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with effect from 1st July, 1974 was taken by
the State Labour Ministers at a meeting
recently convened by the Ministry of
Labour;

(b) if so, the names of the States which
have not notified the revised rates;

(c) what are the reasons for not
implementing the decision;

(d) what steps Government have taken
to ensure revision of wages in all States ?

THE MINISTER OF LABOUR (SHRI
K. V. RAGHUNATHA REDDY) : (a) Yes,
Sir. This was one of the conclusions
reached in the meeting of State Labour
Ministers held in January, 1973.

(b) to (d) The attention of the State
Governments has already been invited to
the above conclusion. Replies are still
awaited from the Govts, of Uttar Pradesh,
Gujarat, Karnataka and Orissa. According
to information received from other States,
none of them has so far revised the existing
wages from 1-7-1974. It is proposed to
discuss the matter with the State Labour
Ministers shortly.
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-[*[Production of Lignite inthe Kutch
region
*290. DR. RAMKRIPAL

SHRI O. P. TYAGI

JAGDISH PRASAD

MATHUR : SHRIS. C. ANGRE : Will

the Minister of STEEL  AND MINES
be pleased to state :

(a) whether it is a fact that the -exploratory I

and research work for lignite was started in tt
1 English translation.
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